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FORM A

(Under Regulati
(Insolvency Resoluti

RELEVANT PARTICULARS |
Debtor ___[Mis. Skyhigh infraprojects Private Limiteq
2 | Date of incorporation of Corporate Deblor | 28 05 2013

i incorporated | registel Act. 1956/ 2013
Corporate Identiy No. / Uimited Liabity UT01020P2013PTCOS7259

JTMonly under which ate Debtor | Regislrar of Canpani;s'._(Kanpur;_ﬁno'ai Companies ‘1

| pnncipal office {if any) of torporate gebtor | Gomti Nagar. Lucknow, UP - 226010
b

—_——1
In SOIVEﬂCy commence

ent date in 1 07.01.2020, being date of order passed by Hon bie
NCLT (Order recewed by IRP on 07 01 .2020)
—— 7 " on VI 01.2020)

5 | Address of the registered|ofice ang [" Gomti P'aza. 2nd Fioor, Vikas Khang 1 1

05.07 2020 o 1

§ | Name and Registration number of the | Amarpal
/insolvency professional acfing as intenm f Reg. No: IBBIIPA-00*/1P-P01584:2018. 1912411
] resclution professional | o

* | Address & email of the inlgrim resolution | Offce o 207 DDA Building - 2 Distt Centre,
| professional, as registered{with the board | danakpuri. New Delhi - 110058 |
' _ ' Emafi:_a_maroa!@lcal org o

] S i SR
10 Address adng e-rna-: !:ou_b: sed for Office No. 705, Pragati Tower, Rajendra Piace
| correspondence wi mjenm New Delhi - 11 il: cirp.skyh mail ¢
|__|resolubon professional WS B chpily P ipnslcon

" Lastdae for submission of daims 21012020

2 Ciasses of creditors, f a%y. upder clause (0} | Allolee under real estate project
Iofmsecﬁm[wolsemw 1, asoertained

Oy the intenm resolution

"3{Names of insotvency professionals dentfied| 1. Mr. Bharat Bhushan Garg

1325 (e s epeesentgive of crediors 1P Reg no - 1BBIIPA-001 1P-R01799/2016.20201127gs |
’ | naclass (three names for eact ciass) | 2. Mr. Kailash Chander Jain

| P Reg.no - IBBUIPA-001/IP-P01573/2018-19/12407 i
3. Mr. Satender Kumar [
IP Reg.no.. IBBIIPA-001/P-P. 01580/2018 -2019/12426 |

14] a) Relevant forms and | Webiik htps oo govinhomeicownicads |
| (b) Detas of authonzed representatives | https i gow inips-register'registered-ips
are available at ' Thelnsolvency and Bankrupicy Board of ind (1B

I Tth Floor, Mayur Bhawan, Shankar Market, Connaugh! |
[ Circus, New Delhi -110001 ]
tonal Company Law Tribunal has ordereq the commencement of a
process of the Mis. Skyhigh Infraprojects Private Limited on
07/01/2020 (Order received by interim resolution professional 07,01.2020).
The creditors of M/s. Skyhigh Infraprojects Private Limited. are heredy called upon to submit their
ciaims with proof on or before 21, 1.2020 to the interm resolution peofessional al the address mentoned

e
}Nouoa s hereby given that the
corporate insalvency resolution

it their claims with proof by efectronic means only Al otner creditors
persan. by post or by electronic means, !
Afinancial creator beionging to g class. as isted 2gainst fne entry No 12 shall indicate s charce of |
authonsed representative from 3 the three insolvency professionals listed againstentry No. 1310 acl ‘
as authorised representative of theiclass [Allotee under real estate project]in Form CA

Submission of false or misleadi proofs of claim shall attract penalties,

Date: 07/01/2020 Name and Signature of Interim Resolution Professional - Amarpal
Piace New Deth Reg. No.: IBBUIPA-0011P.Py 1584:2018-19/12411)
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